
T.C.P No. 839 /(MAH) l2ot7
M.A. No.552/2017

SHRI B.S,V, PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM-ORDER SHEET OF THE HEAzuNG OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 08.11,2017

I

NAME OF THE PARTIES

SECTION OF THE COMPANIES ACT: I & BP Code 2016

Devendra Padamchand Jain

Shirdi Industries Ltd.

S. No. NAME DESIGNATION SIGNATURE

}I
ORDER

7I CPNo. &B CLT 7

rcqLlL'st oi the petitioner CoLrnsel, list this rnatter ()Ir I5.1 l.l0l7
sd/- sd/-

V. NALLASENAPATHY
Nlember (Technical)

B.S.V. PRAKASH KUMAR
N.Iember (Judicial)

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

CORAM: Present:


